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Order 	Order 	
taken order 

10.3.98 

In this disposed of matter 

learned senior counsel Shri Ashok 	 , 

Mishra appearing on behalf of the 

respondents has filed M.A.133/98 

with copy to learnhed counsel for 

the petitioner asking for three 

months' time to ithplement the  

order dated 3.4.1997 passed by 	9 
the Tribunal.Learned counsel for 

the petitioner has no objection 

to this In view of this 
TN 

respondents are allowed three 

months' time for implementing the 

above order. 

M.A.133/98 is disposed of 

accordingly. 
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